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Report of M/s Indian Potash Limited (Titawi Sugar Complex), Titawi, 
Muzaffarnagar in reference to the directions issued in NGT O.A. No. 
369/2022 Sachin Tomer Vs State of U.P.  
 
 Hon'ble NGT order dated 24.05.2022 issued the following directions in 

O.A. No. 369/2022 Sachin Tomer Vs State of U.P.  

 "2. The allegations made in the letter petition require due verification 

and immediate remedial action. Accordingly, we constitute a Joint Committee 

of CPCB, State PCB and District Magistrate, Muzaffarnagar and direct the  

Joint Committee to meet within four weeks and undertake site visits, look into 

the grievances of the applicant and take requisite action by following due 

process of law. The State PCB will be the Nodal agency for coordination and 

compliance. Factual and action taken report may be furnished within two 

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF." 
The industry Indian Potash Limited (Titawi Sugar Complex), Titawi, 

Muzaffarnagar had shut down its operation and ended the crushing season on 

dated 22.05.2022. The industry has submitted the letter dated 23.05.2022 which 

is annexed as Annexure-1.  

As the industry is not operatioal presently, the efficacy of installed 

pollution control systems cannot be verified. In view of this, the committee 

recommends that the inspection of industry may be carried out once the crushing 

season 2022-23 starts.  

The report is submitted for perusal and further necessary action.  
 

 
  

 (Reena Satavan)  
Scientist 'D'  

CPCB, Delhi  

(Ankit Singh)  
Regional Officer  

UPPCB, Muzaffarnagar  
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